334 Special [RAJYA SABHA] Mention
[Shri K.N. Balagopal]

The Indian Road Congress has made specifications for rubberized roads
on the use of polymer and rubber-modified bitumen in road construction. Based on
commercial trials conducted in India and abroad, additional cost for rubberized roads
comes to 15-20 per cent compared to bituminous roads, however, it is possible to get
about 100 per cent increased service life for rubberized roads. Also, the studies
conducted by the Central Road Research Institute, New Delhi, reveal that the cost
for periodic maintenance of these roads can be reduced by 35 per cent compared to
that of the bituminous roads. Better fuel savings are also possible with
rubberisation. Thus, the extra expenditure required for rubberisation is more than

compensated.
Hence, it is requested that the Ministry of Road Transport and
Highways should initiate necessary steps to promote rubberisation of roads.

Demand to include the role of Muslim heroes in school curriculum for their

contribution in the struggle for Indian independence
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MR. DEPUTY CHAIRMAN: Shri Mansukh I.. Mandaviya is not present;
Shri C.M. Ramesh, not laying on the Table; Shri Ram Vilas Paswan is not there.

Demand to withdraw the decision of closing of regional office of Coal India Ltd.

in Patna
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MR. DEPUTY CHAIRMAN: Shri Parshottam Khodabhai Rupala has not laid.

Demand to address the plight of Buddhist community of Zanskar suffering from

discrimination meted out by the Police and administration

SHRI TARUN VIJAY (Uttarakhand): Sir, recently, Buddhists in Zanskar were
subjected to a tyrannical assault. Some anti-social communal elements beat up the
Buddhists, entered their houses, ransacked dozens of them and dragged innocent

women, children and monks out of their houses in Padum and the adjoining areas in



